
'M.1N 1 	 nf,&T At GENTRAL'' 4D 	f SMA NE ­M' 
BANGALCRE BENCH, 

'Second Floor 
Commercial- 'Complex, 
Indiranagar 
BANGALCRE--*' 560,a,38. 

1) at ed: I N 0 V'1994 
APPLICATIM NO: '019 /a2 	 1-3 9~ 

~ Z±- - ~1`1 9~ 
APPLir;ANTS:_ 	 .1" 

. 
VV-~ Al 1,K1 r4 

V/S. 	 `7 
RESPCNDENTS:— 

/VQ 

-ZOOL -S 	)0 7, 

-Ing 	"Pies. of the Qrder,~ Passed by the Central Administrative Tribunal
f gangal4re. ~Xx-- 

Please find -enclosed herewith a copy of the ORDER/ 
Ra4gAq--~/ Pass L-d - bY - this Tr 	tbc, ab,~Ve 

0 Ppli,cation(s) on "X- 

L 'tSTRA DE Y ErGAR 
JLJDIG.JAL BRANCHES. 

mentioned 

T 
0 

gm* 



-CENTRAL' ADMINISTRATIVE' TR I BUNAL 

BANG ALO REBE NCH t BANGALORE 

ORIGINAL AEPLICATION No.1272Z94 

DATEDTHIS THE NINETH:D'Ay'OF NOVEMBER9 - 1994 

Mrs T.V*.,Ramanan, Member (A) 

imrs Muniswamy 
Woo Hanumaish aged about 
,35 years,, working as F arm Hand 
JOffice of the'officer.incharge 
Military Farmt Habbal, 
Bangeloret r/o-Sanjivininagar, Habbal 
Post t eangaiore-24. 

BY 
MoS# Anandaremut Advocate) 

i 	 VS0 

The Union of.India by its 
Secretary, ministry of Defence 
New Delhi. 

2, The Deputy Director of Military 
Farmq Headquarters, Southern 
Command, V.L'rkeep puns* 

The Assistant Director of 
military Farm (Offic 

* 

er inchaige) 
Military Farmq Hebbal 
8-angalore-24. 

(By Mrs M.S.. Padmerajaiah, S.C.G.S.C.) 

t 

Im 

kpplicant 

***** Respondents 

Ui 

0 R 0 E R 

(Mr. T.V. Ramanan, Member(A)) 

hdmit. 

Heard the learned counsel for the 

~pplicant and the learned Senior Central Government Standing I 

Counsel for the respondents, 

3, 	 In this case, the applicant, who is 

working as a Farm Hand in the Military Farmt Hebbalt was 

relieved of his duties from Military Farm Section at Hebbal 



% 

to join the May Production Centre, Tornagailu, which 

'according :to the Daily order ~f Novemb'er, 19939 

available. as Annexure—R2 is a section of the Military 

Farm at Hebbal, it is against his being relieved from 

the Milij4ry Farm at Hei bbal, that the applicant .has 

approached this Tribunal contending that his children 

are studying at Bangalore, of which Hebbal is a 

suburb, and that he has been transferred in the middle 

of the academic session without any public interest 

being involved. 

4. 	 It is seen from Annexure-,R2 that the 

Hay Production Centret Tornagallu, is a section of the 

military Farm at Hebbal. pare-3 of the said Annexure 

makes it very clear that group - - 'Cl and lot staff (the 

applicant belongs to the latter category of the Military 

Farm)will be rotated for duty at Tornagailu based on 

work load by the OIC Military Farm, He4 bal. A perusal of 

the office order no*198 dated 2nd August, 1994 (Annexure—R4) 

shows that"while the applicant has been'asked to function 

at the Hay Production Centre at Tornagallu, one Shri 

Narasimhamurthy, who is holding an equivalent post at the 

Hay Production Centre, Tornagallu, has 'been as 
. 
ked to shift 

over to the Military Farmp Hebbal,, Prima facie'$ although 

nothing has been said in the order a.bout the involvement 

1-~ 

of public interest in the inter section.changest , 

the changes appear tO have been ordered in kJ9ri ms. of para'—~S-

of Annexure—R2, Also # although the orderha~.~ot said so, 

the idea seems to be to send the applicant'tojornagally 

for. rotation duty and thik is what has beeh'~;,dohe by issue 

A-d 
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of the of f ice order at An6axure~U in the li g- ht of the 

66tharity'contained in Annexu r
l
ie­R2. In his own.turn the 

a pplicant will 'be raturn'in'g.-to Habbal after serving out a 

tarm at.Tornagallue, Eva6 if it,has not been recounted 

in Annexure—R4_that the intersection changes ~69re being 

-iade in the public interest it wil 1 not affect the validity. 

6 
! 
f the ard 

I 
er-in any way :because, firstly, R-2 gives 

a,,uthority to the 0109 Military F~qrm to-rotate group $DO 

s! taff between Hebbal and Tornagallu~and secondly, this 

i 
i 
b an internal lshift and does not seem to be in the 

nature of an employee severing his links totally with 

the Military Farmq Hebbal in the sense, the Hay Production 

Centre, Tornagallu, is an adjunct to the Military 

Fc~rm, Hebbalo Further, if respondent no*3 herein considered 

it proper to make the intersection changes by which the 

a plicant -is to move 0 P 	 ver to Tornagallu, he has not gone 

beyond his competence in the light of the authority IR ka—

could act upon flowing from Annexure—R2. 

5.' 	 in view of the foregoing, th~s is not a 

fit case where this Tribunal should interfere with an 

administrative order. The application is thereforei dismissed, 

6 	 At this-stage, learned counsel for the 

ap plicdnt makes a submission that there are.others working 

F,6rmt 66balq at'the ' same level as the in' the Military 	~~H 

': a iicant, who have made applications for being sent on p,p 

intertection,change to TornagallU.- He stresses that this 

aspect of the,,matter-was not considered by respondent ho.3. 

-while passing the order as at &-nnexure—R4. it i's not for 

I 



rl 7,~ 
J 

0 

to whether this Tribunal to question respondent no.3 as 

he should have,considered all.-those applications made by 

others beforejpr~jerinq the shift of the applicant to 

-~T-ornagaillu. HoweVer t if the applicant t whoisays he is 

having family' problems on account of education of his 

children, should make a representation to R-~3 explaining 

his difficultiesq R-3 may consider the same,in conjunction 

with the applications alleged to have bean madeby'some 

other Farm hands at Hebbal who would like to be shifted to 

Tornagallu and pass appropriate orders. If, the applicant 

were to f ile a representation within a period of 7 days 

I 	- 
from today q R-3 may~consider and dispose of the same within 

15 days from the date of receipt of such rdpresentation* 

A copy of this order may be made available~to the Senior 

.,Central Government Standing Counsel, 

1 

7* 	 In the circumstances of the case, there 

will be no order as to costs. 
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(T.V. RAMANAN) 
MEMBER(A) 

Secti 	f 

Central A )ini ative TrIbUM81 

Bangalore Oenc-h 

Bangalore 
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